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Sub.: Orientation Course on the Mental Healthcare Act, 2017 & Related Issues for

CMMs/ACNIMs/MMs (including all i.e. General/Mahil,r Court/NI Act/Reliever)
( 1/4th of total strength), Mental Health Professionals in the NCR of Delhi & Officials
of Delhi Police on 3Fd March, 2023

Respected Sir/'Madam.

As per the ' approved Training Calendar 2023, the Delhi Judicial Academy shall be
condUctIng the 'Orientation Course on the Mental Heahhcar'e Act, 2017 & Related Issues' for
CSI hIs/ACNIMs/-MMs (including all Le. General/Mahaa COIn#NI Act/Reliever} {}/4th of total
strength), Mehta! HeaLth Professionals in the NCR of DeLhi & Officials of Deihi Petice on 3"i

\larch, 2023, at Delhi Judicial Academy.

TIle nomination' list of Judicial Officers for the aforesaid programme is enclosed as

\nnc\ure „\'

It i.s requested that nominated Judicial Officers posted in your distllct may kindly be

communicated about their nomination in the aforesaid programme through your good office.

in case an OffIcer requires exemption from attending the programmet he/she may move
tlleir appli9ation in advance through the concerned Ld. Principal District & Sessions Judge. If the

exemption is required on urgent basis, an intimation to that effect may be sent to the Academy
through e-mail. followed by a formal application duly forwarded by the concerned Ld. Principal
District & Sessions Judge. in case the nominated officer is transferred, the successor Judge shall
stand nominated for the programme automatically.

The nominated Judicial Officers may kindly be advised not to list any judicial work on

3"1 March, 2023, so that litigants and lawyers are not iflconvenienced.

ErIc!.: As above
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DELHI JUDICIAL ACADEMy
(High Court of Delhi)Sector. 14, Dwarka, Ne\v Delhi- 1 10078

011-20892191.011-28036502 (O)
01 1-28036687 (Fax)

Email: dja@nic.in
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Principal District & Sessions Judge, North-West. Ra’aLi
Principal District & Sessions Judge, New Delhi, PH(if, 8 % ,: . i" Tl..
Principal District & Sessions Judge, East, KI',D ':'.E " c ' t- ’- '/:’- J

Pri11cipal District & Sessions Judge: Souil-East. Sakbfo

p:::::E:1 E:::S: i E :::::::: IIlIE:: 100LIitil:#:::.nLwar£:\:K£ba,r:.:'} -
Principal District & Sessions-cum-Special Judge (PC Act) (CBI)9 RADC
Principal District & Sessions Judge, Shahdara, KKD

Principal DistrIct & Sessions Judge, No lth-East, laU)
Principal District & Sessions Judge, West, THC

,. (? ’//
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With regards,
Yours faithfUlly,

r. Z .I ':.;} c
,,,).\ ,,.,.,, \ a~._:'

iti Choudhary). V+-cr - : )

OFFICE OF THi PRINCIPAL DISTRICT & SESSIONS JUDGE (HEADQUARTERS)
TIS HAZARI COURT: DELHI _ , ' _ -

/2.4/ 1 - 11*#28 : ' '$ i„.'' '-
No.' ' ' ; /JOtP/Gaz./2C)23 Dated, Delhi th\e

As dIrected copy oF letter no. D]A/Trg/MS-03/1655/2C)23/1569 dated 01.02.2023 received From
the Delhi JudIcial Academy, Dwarka, New Delhi, forwarded for information and necessary action to :-

1.The Concerned Judicial Officers of Central District, Tis Hazari Court, Delhi (as per
list. attached with the letter as Annexure W.

2. The PS to Ld. Principal District & Sessions Judge (HQs), Delhi.
3. The CMM, Central District, Tis Hazari Courts, Delhi.
4. The Branch In-charge, Facilitation Ce9tre, Tis Hazari Court, Delhi.
5. The Website Committee, English/Hkai, Tis Hazari Court, Delhi.
6.The LAYERS for uploading the same.
7. The Branch In-charge, Pool Car Section, Tis Hazri Courts, Delhi.

Officer In-charge Judicial Branch, Central
District Judge (Commercial Court)-07

(

for Principal District & Sessions Judge(HQs)
Tis Hazari Court, Delhi.
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Orientation Course on the Mental Healthcare Act, 2017 & Related Issues

for L'MMs! AC'MMs & MMs (including all i.e. General / Mahila Court / NI Act /
Reliever) (1/4th of total strength)
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